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MOST URGENT

OUT AT ONCE
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE

- ﬂb WEST DISTRICT, TIS HAZARI COURTS, DELHI D 6 JUN ZGZG

No. IGcnl.iCirculation§;cstITHCllOZ() Dated, Dethi the

e

Sub.:- Compliance of direction dated 09.01.2017 of Hon'bic High Court of Delhi as contained in Crl. Appeal
No. 736/2008 (State NCT of Delhi Vs Tarif Singh).

Ref:-  Letter/Endst, No. 1286/Crl. Dated 12.01.2017 reccived from Hon'ble High Court of Delhi.

JForwarded copy of letter No. 24613-24670/R.R (Criminal)/South/Saket/2026 dated 20.05.2026 along with its
enclosure i.e. Annexure 'A' (Record of 566 Cases under section 138 NI Act for the year 2022 are identified by Record
Room (Criminal), South District during the period w.c.f. 11.05.2026 to 20.05.2026 for weeding out) bearing Diary No. 7110
dated 05.06.2026 received, on the subject cited above, from Dr. Saurabh Kulshreshtha, Ld. District Judge — 04/L.d. Officer-
in-Charge, Record Rooms, South District, Saket Courts Complex, New Delhi, with the request to send the information
related to the pendency of Appeal/Revision/Casc/Petition/Matter, if any, of the Cases mentioned in the Annexure ‘Al
(Record of 566 Cases under section 138 NI Act for the year 2022 are identified by Record Room (Criminal), South
District during the period w.e.f. 11.05.2026 to 20.05.2026 for weeding out) be sent to Record Room Sessions, South
District through Official E-Mail 1D : rrst.dde@dde.nic.in within 15 days. 1f the reply not rececived in the stipulated

time, it will be presumed that there is no AppeaURcvisionlCascchtitionlMattcr pending of the Cases as mentioned in
the Annexure 'A' (Record of 566 Cases under section 138 NI Act for the year 2022 arc identified by Record Room
(Criminal), South District during the period w.e.f. 11.05.2026 to 20.05.2026 for weeding out), for information and

necessary compliance:-

1. All the Ld. Judicial Officers of Delhi Higher Judicial Services dealing with Criminal Maiters, West District, Tis
Hazari Courts, Delhi. It is informed that the above mentioned Letter afong with its enclosures can also be
downloaded from the Centralized Website of Dethi District Courts or from LAYERS for immediate
compliance/necessary action.

2. Branch Incharge, Record Room (Sessions/Criminal), West District, Tis Hazari Courts, Dethi.

<" The Chairperson, Website Committec, Tis Hazari Courts, Delhi with the request to direct the concerned
Officer/Official to upload the same on the Centralized Website of Delhi District Courts as well as Website of West
District.
4. PS. 1o the Ld. Principal District & Sessions Judge, West District, ‘Tis Hazari Courts, Delhi.
5. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the same on LAYERS.

L]

\ .
% ; HJP‘- ’ -

(li;rish Kumar)
District Judge (Commercial Court) - 04/
Officer Incharge General Branch,

West District, Tis Hazari Courts, Delhi
Enclosure:- As above.




OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE é———!
SOUTH DISTRICT, SAKET COURT COMPLEX, NEW DELHI.
No. _____ RR(Criminal)South:Saker2026 Dated: -
To. T
PR ey e v,
The Ld. Principal District & Sessions Judges, A 7[,’@*
South-East District/ New Delhi District PHC/ Rouse Avenue Courts/ B ek o
Central THC/ West THC? North-West Rohini/ North Rohini/ East KKD:’Nor‘trn-'I?ast KKDr 3
Shahadra KKD/ South-West Districts Dwarka New Delhi. i 8 5 JUd 202 F
Sub.: Compliance of direction dated 09.01.2017 of Hon’ble High Court of De]hi‘.'a:\::lr contained ir_11Q’an ,--,"-"’
Appeal No. 736/2008 (State NCT of Delhi Vs TarifT Singh). \§~ ?'*_ B ’\’('6:\'\!’/
Ref.:- Letter/Endst. No. 1286/Crl. Dated 12.01.2017 received from Hon'ble High Court ab@% ﬁﬁ?’/ |
Respected Sir/Madam, - i gy

This is to apprise you that the records of 566 cases under section 138 NI Act for the yea:r
2022 in Record Room (Criminal), South District. have been identified during the period we.f.
11.05.2026 to 20.05.2026. which have 1o be weeded out. A list of these files is annexed as Annexure
A

It is, therefore, requested to direct the concerned officer 10 circulate the same 1o the
Courts in your district and the concemed Officer(s)/Official(s) may please be impressed upon to informr.
at the earliest as 1o whether any appeal or matter in respect of the cases/ petitions shown in Annexure-'A
are pending before their Courts/ Trial Courts/any other Courts, and confirmation in this respect be also
sent 1o Record Room Sessions. South District on the official e-mail id i.e. rrst.ddo@dde.nic.in within
15 days so that the relevant records pertaining to such pending appeals or matters may not be destroyed.

It is further submitted that in case no reply is received within the stipulated period of 13
days then it will presumed that there no such Appeal, Revision or any other matter in respect to the list
of cases specified in Annexure *A"is pending.

This issues with the prior approval of the Ld. Principal District & Sessions Judge, South
District, Saket Courts, New Delhi.

Thanking you.

Yours faithfully,

& s
[
s
i

(Dr, Saurabh Kulshrestha)
District Judge-04/Qfficer In-Charge,
Record Rooms, South District.

Saket Court Complex. New Dethi

Encl. ; Annexure-'A’,

Copy forwarded for information to :-

ct & Sessions Judge, South District, Saket (.'.'ourts (;omplex.

& 1 Branch. South District with the direction to mrcfu!a_tc and
'A’ on the Layers platform of South District ar}d
f the Courts of District Courts South to obtain

i ct
ny appeal or any other matter In respe
ot w two days after

1. The P$ to the Ld. principal Distri
7 Copy to Branch In-Charge o.f R .
. upload the list of cases specified in Annexure-

also to circulate it on the official e-mail Id's o e
confirmation or reply with regard to the pendency o oy tppes) erany e

f and to provide compliance report with proof of ¢ ulation Wi
megsmo this letter to the Branch In-charge. Record Room South. .
rec g
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TN eeLiE Lae v DALADE PRIV (18052022 COMPOUNDEL IN 410 d. ‘10080
1 o KATALE I oksomar | [T i
CT Cases/d5597/2019, | DLST02-061304-2019  |M/S HERD FINCORP LT3 Ve KRIUSHNA 18-05-2022 |COMPOUNGED N [3to a6 lldnm
L "l |piBHISHAN kAME 4 _loxapaiat _ _ L
CT Cases/45598/2019 - [DLST02-061302-2619 | M/ HERG FINCORP L15 Vs KISHOR 18-05-2022 ~ |COMPOUNDED i [3t0 ~ 14 h50e7
a . e _ PRUTRHVIKANT PAWAR 1 . loxapaar
CT Cases/a62536/2016  |DLST02.001197.2016  |MS CAPITALTRUST LIMITED Vs JAVED 18-65-2022  [COMPOUNDED N [3t0 ig3 10083
- _ HUSAIN — e o ADALAT
CT Casest46494/2019 . [DLST02-062394-2019  |M/5 HERG FINCORP LD v ATROL SHIVAjl - [18-05-2022  |COMPOUNDEDIN [3to 46~ ligosa
| S el _ AWATE o [LorADAatAT | L -
CT Casesta698/2017 - [DLSTO2°000241-2017  |W/S CAPIVAL TRUST 17D Vs UMENDRA PAL [18705.2023 COMPOUNDED IN [3t0 196 looss
s —— R _|ok apaLAT i
CT Cases/d72743/2016 |DLST02.007142.7016 M/S CARITAL TRUST | TD Vs MALTI DEVI 18.05-2022 ~|COMPOUNDFR N 1316 120 10086
. _ o A oK ADALAT - ’ P
CT C: Casesmasawzom DLST02-008727-2016 | W/S CAPITAL TRUST LTD Vs IKVAL 18.05-2022  [COMPOUNDED IN [3ta ~ jap %oua—:
LOK ADALAT
[CT Cases/473915/2016 * |DLSTO2-008888- 2016 JARUN MALHOTRA Vs POONAM A1 ATREE 18-85-2022 " [COMPOUNDED _Bte "'tﬁs - _'lTn‘oﬁs“
[szs [CT Cases/A7aB0777016 [DLST0Z-00894630T6 IS CAPITAL TRUST L7D Vs RAM HISHOM: - 118052022 [COMPGUNBED TN [3 to” Toa™ Imosg
i b oo T Kocanaa ~ R
i,r Casesrd? .gzu.-zL:v ,..;_ZTCZ SIIT3T 2810 WS TARTALTRUST LT 2 LI Mo CDumDrT s el 6 ey
o _IMOMAMMAD e __ |k ADArAT ¥ ! P
v Casesmagafzozo —TDLsroz 009020-2020  |MfS HERD FINCORP 170 Vs 7S AR ANIS 118-05-2022  |COMPOUNDED N '3 10 212 10091
| EXTILES AND ORS LOK ADALAT | |
U Casesyay0072020 D05 102-0090 33- 2020 M/S HERO FINCORP 1R VS MY ASiE AB-US 206 JLUMPUUNDEL IN (3w 474 !nuwsz
o N 71, o e TEXTILES AND ANR L Jwoxaoaiar o §om s
CT Cases/5476/201 / DLST02:001417 2017 MIS HERO FINCORF 1D Vs SHANU MOTID™ (18 05.3022  JCOMPOUNDIL & N 310 & 10093
A e Tl s e s, JOBML . _ JLOKADALAT o oy s
CT Cases/5635/2020, . [DLSTO? 051682 2020~ ~[M/S HERO FINCORP L710 ve SOMBIR JAGBIR [18.05.2022 |[COMPOUNDED 1N B 1o 48 10094
—— — Ly oo LUKADAAT | g
CT Cases/5746/2017 ~ |OLST02-003995.2017 MrS COROMANDFL AGRICO PVT LTD Vs "hs-os-zozz COMPOUNDEDIN (310 1192 |10095
Lo . ____ _ |RAMESHWAR VERMA e _ .. OKADAAT | . _J "_H__ B
CT Cases/589972018, Emoz-msaas-zom M/S CAPEITAL TRUST LTD) Vs RAVINDRA 18-05-2022  JCOMPOUNDED IN 3 (5 a0 jroaos
' N |kumar L ___ lokapacar L | o
CT Cases/6552/2018 |DLST02-014892.2018 W75 HERG FNCORP { LTD s RAJKUMAR 18.05-2022 LMPOUNDED IN |3to L0097
s A T _ . __ _ lokapaat - ot
CT Casesf6820/2017 . [ DLST02.012137. 2017 |ARUN MALHOTRA Vs SUDHIR ATREE |18:05-2022 [COMPOURDED [3to :’13»0 10098
CT Cases/BO14/2019  |DLST02 012420-2015 — WS, CAPITAL TRUST L TP Vs RISHIPAL 18-05.2022" [COMPOUNDED IN |3 to |70 110099
LOK ADALAT :
CT Cases8095/2019 " T [DLST02 01242972078 [8/s CARTTAUTRUST LTDVSJASVIR SINGH ~ 18:05.2022  |COMPOUNDED IN J3 10 174 ‘}10100
( LOK ADALAT i !
CT Casesig309/2019, [DLST02'012175-3010 IM/S CARITAL TRUST (TD Vs GURMITRAUR .08 -2022 "~ |COMPOUNDED 1IN |3 to ira ’1010-1 '
e oI v N E Ar— LR S T e
CT Cases/879/2019 DLST02-036180-2018 [M/S CAPITAL TRUST 1 70 ve DINESIT 18-05-2022  |[COMPOUNDED IN |3 to 78 110102
T]CT casesiB0673015 T IDiST05 0361870018 s Ea i Teii  sa e — - b __llOKADAAT | = Sl
(7 Cases/909/2019 . IDLST02-036187-2018  |Mi5 CAPITAL TRUST (1) Vs URMILA 18-05-2022  |COMPOUNDED 1IN 3 To a0 o103
] LOK ADALAT !

CT Cases/9600/2010 . [DLST02-015043 2019 [M/5 NTL LENNIA, INDIAPVT LTO Vs Mys — 118705.2022"  JCOMPOUNDED N I3t 226 110104
e —o L __ IBANSAL AGENCIES AND ORS S S — oL I R
(T Coses/5676/2018 -, |DLST02-070943.2018 [M/S HERG FINCORP 17D V< PR PRATIKSHA ~ (18052022 ~ ICOMPOUNDED iN 13 to 08 20105

e S L o ——— L) A
CT Cases/9976/2017,  IDLST02-005608-2017 /S HERO FINCORP LT5 Ve ESI iARA) 18-05-2022  |[COMPOUNDED W |3 to 78 20106
Y SR R CHINRANLAL L LOK ADALAT | s
(T Cases/2086/2020 ., [DUST0Z.001084.2620 175 RBL BANK LT0 Ve <D PETROZ AND ORS [19.05.2022°  JCOMPOUNDED 13 1o 62 10107
ICT Cases198332010 JolaTsBsin BAJ KUMAR Ve e guau.m' M BASS. . 118 050055 InieiasEoi . la1s. —h_ae(@ﬁ,m S Yhoite
| T M s R TR M 7 e
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CT Cases/27940/2019  |DLST02-039917-2019 RIKSAN KUMAR Vs ANAND HANDA 19-05-2022 [COMPOUNDED  [3to 152 10110
850  |CT Cases/4450/2020 DLST02-006768-2020 GU|ARMAL MODI HOSPITAL AND RESEARCH |20-05-202Z2 |COMPOUNDED |3 to iB8  [10111
CENTHE FOR MEDICAL SCIENCE Vs SATYA
s RAM SHARMA 1 R
B51  |CT Cases/034/2020 . |DLST02-005091-2020 LOANTAP CREDIT PRODUCTS PVT LTD Vs |20-05-2022  |COMPOUNDED |3 o B2 10112
RAJESH M 3 o
852  |CT Cases/5027/2020 . |DLST02-008688-2020 GUJARMAL MODI HOSPITAL AND RESEARCH [20-05-2022 |COMPOUNDED |3 ta 164 10113
v CENTRE FOR MEDICAL SCIENCES Vs SATYA
RAM SHARMA
853 |CT Casesf31831/2019  [DLST02-045133-2019 M/S HERO FINCORP LTD Vs GAREJARJAN  [21-05-2022 |COMPOUNDED |3 to 44 10114
IIVABHAI e
854  |CT Cases/3390/2010 DLST02-009425-2019 M/S DEVIKA EXPORTS Vs SEAMS AND 24-05-2022  (DISMISSED IN 3to 198 10115
— STITCHES EXPORTS PRIVATE LIMTIED AND DEFAULT
ANR
855  [CT Cases/3387/2019 - |DLST02-009427-2019 M5 DEVIKA EXPORTS Vs SEAMS AND 24-05.2022 |DISMISSED IN 3to 206 10116
v STITCHES EXPORTS PRIVATE LIMTIED AND DEFAULT ,
ANR
856  [CT Cases/3389/2019 DLST02-009426-2010 ~ (M/S DEVIKA EXPORTS Vs SEAMS AND 24-05-2022  |DISMISSED IN 3o [368 10117
o STITCHES EXPORTS PRIVATE LIMTIED AND DEFAULT
ANR
857  [CT Cases/3406/201®  -|DLST02-009181.2019  |M/S DEVIKA EXPORTS Vs SEAMS AND 24-05-2022 [DISMISSEDIN  [3t0 |16 10118
= STITCHES EXPORTS PRIVATE LIMITED DEFAULT .
(858  |CTCases/a71574/2016 | DLST02-004503-2016  |MS CAPITAL TRUST LIMITED Vs RAM KHILADI [24-05-2027  |COMPOUNDED T3 to 116 10119
859  [CTCasesf4792/2020 .- |DLST02-008548-2020  |EQUITAS SMALL FINANCE BANK LTD Vs 25-05-2022  |ABATED 3to 72 10120
v BAJRANG LAL
BE0——1EFCases/l135/2010 DLST02 0038272630 EOUFFAS SMALLRINANCE-BANK-LTO M 25.05.2022—_|DUSMISSEDIN 3-to——188 o2y
— WHETE-FEATHERS-HOSRITALITY. BVT I TR BEFAULT ®-
861  |CT Cases/3060/2020 DLST02-002896-2020  [EQUITAS SMALL FINANCE BANK LTD Vs 25-05-2022 |DISMISSED AS |3 to 92 10122
: PRADIP WITHDRAWN L
B62  |CT Cases/3947/2020  |DLST02-004919-2020 NARENDER YADAV Vs MAYA SRIVASTAVA  |26-05-2022  |DISMISSED AS |2 to 70 10123
i WITHDRAWN .
863 CT.Cases17258/2018-—|DLSTOXN3RAAR-201R _ [VIIAY KUMAR VS RAPGORCHNGH 28.05.2022__ICONVICTED 3 to 251-(P )0
864  |CT Cases/3508/2020 .|DLST02-003718-2020 ISLAM Vs GRAVIT INNOVATICE PROMOTERS [28-05-2022  [DISMISSED IN 3to B2 10125
LTO DEFAULY
865 [CT Cases/3506/2020  |DLST02-003719-2020 NASRUDDIN Vs GRAVIT iNNOVATICE 28-05-2022 |DISMISSED IN 3to 86 10126
. FROMOTERS LTD DEFAULT I _
B66  |CT Cases/3254/2019 .- |DLST02-008045-20190 RISHI KUMAR GUPTA Vs VIMLA CHAWLA 28.05-2022 |DISMISSED AS |3 to 178 10127
WITHDRAWN
BB £ 350 3/83 32017 DL T02-001506-2017— [[AI PRARASH Y= BRIESHFMISHRA ST 052022 [BISMSSER-IN——I 3t - norre—
DEFALET— R |
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868 [CT Cases/8868/2019 DLST02-013667-2010 M/S VITHA] AGRICHEM INDUSTRIES PVT LTD ]31-05.3033 COMPOUNDED |3 to 96  [10120 ’
i Vs GHANSHYAM
B69 |CT Cases/21270/2019  |DLST02-032730.2019 EQUITABLE RETAIL PYT LTD Vs 11-05-2022 [COMPOUNDEG |3 to 132 10130
" DHARMENDER SINGH RAJPUT _
870 [CT Cases/38121/2019,  [DLST02-053102-3018 EQUITABLE RETAIL PVTLTD Vs VIRENDER  |11-05-2022  |DISMISSED 1N 3o 100 10131
SINGH DEFAULT
B71  |CT Cases/16339/2018  |DLST02-033655-2018 RBL BANK LTD VS. NARANG HANDLOOM _ |18-05.3032 COMPOUNDED IN |3 to 84 16132
' FACTORY LOK ADALAT 1 N
872 |CT Casesf35607/2019  [DLST02-049959.2019 HERO FINCORP LT0 VS, JAMEELA M 18-05-2022 |COMPOUNDED IN |3 to 46 10133
. LOK ADALAT ,
873-—(CT-Cases/3854/2017 _|DLST02-00464 22017 HERO RINCORPLTD.VS DINESH KCLIMAR :06-2022 |N|SMISSEDIN— 13t 180 /N mnss —ﬁl_'_—‘—
: KHEMEHAND BEFAULT - s
874 [CT Cases/1321/2020 DLS702-000139-2020  |VELOCITY OPTICS PVT (TD Vs S K 01-06-2022 |[COMPOUNDED |3 tp 148 10135
v ENTERPRISES AND ORS S R
875 |CT Cases/3705/2020 DLST02-004428-2020 M/ HERO FINCORP LTD Vs MOHAMMAD  [01-06-2022 | DISMISSED AS 3to 52 10136
< FARUQUE MOHAMMAD SABIR WITHDRAWN N
876  [CT Cases/1867/2019 - [DLST02.002718.2018  |W/5 HERO FINCORP LTD Vs IRFANA BEGUM [03.06.2022 — |DISMISSED A5 3o 60 10137
WITHDRAWN
B77  (CT Cases/1839/2019 _  |DIST02-002736-2019 M/S HERO FINCORP LTD Vs BODASU GOPAL 03-06-2029 DISMISSED AS |3 to 66 ol
: WITHDRAWN
B78  CT Cases/1872/2019 ~ | DIST02-002713-2018 | W5 HERG FINCORP LTD Vs PASALA BALA  [03-06-2022  |DISMISSED A5~ {310 60 [10139 T
o ' KISHOR WITHDRAWN L
'313 CT Cases/3602/2020 DLST02-004198-2020  |M/S GRV REATIONS PVT LT0 Vs AREL] 04-06-2022  [COMPOUNDED  [3fo 110 10140
ENTERPRISES
Mmmmgmzmv_msmmzo-zoze—-wmommmw — —. . . __|04-06-2022_ IDISMISSEDIN _ 13to Iao @ 10343
DEEAULT
Em__c:r_c_a_s_ejmamnma —-BL5FE2-038734-2018 CORPORATON-BANK VS ABHISHEK KUMAR-—|06-06-3022— JACOUITTED [3to. 500 @ 10142
[e82—|eTEasespisFaBR018-1] DLSTO2-032686-2016 CORPORATION-BANK VS MIJAY.KUMAR _— —106-06-2022 . - AGQUITTED - {3t0 460 0 10243
B83  |CT Cases/984/2019 DLST02-003050-2019 AKSHYA KUMAR SHARMA Vs NARENDRA  [06-06.2022 DISMISSED IN 3to ag 10144
- SHRIVASTAV ) DEFAULT
864  |CT Cases/2529/2019 ,  (DLST02-006847-2019 ARVIND KUMAR Vs M/S H AND N 06-06-2022 |[COMPOUNDED |3 to 212 10145
ACCESSORIES AND ORS :

ps&-—ﬁﬁasesaeagmag—\-,--ahsmz-omsmow——— CORRORATION BANK. Vs JAJATL KESHARI BALIOG-06 2022 —ACOUTTED 3—%9—-__316_@:]@'6

&Bﬁ--GLCasesFHr‘:‘«%QQG—L&—T— Bmmwohmmms SANIAY KUMAR 06-06-2022_ _{ACQL llm&;::inr.-::&llx@;im
SWAIN 6OA
887 CT Cases/8026/2019 .. |DLST02-012426-2000 M/S CAPITAL TRUST LTD Vs BIKKAR SINGH  [06-06-2022 DISMISSED AS 3to 68 10148
- WITHDRAWN
A8 —oT FM%MD&Z&BBM___ | PRAKASH 106-06-2022 —IACQUTFER o-— 1462 (‘i} 10149
BACHCHAN J
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880  [CT Cases/23051/201¢  |DLST02-034472-2019 MIS HERO FINCORP LTD Vs NARENDRA  [07-06-2022 |COMPOUNDED |3 to 52 10150
L IODHAWAT g
890 [CT Cases/34063/2019_, [DL.ST02-048372-2019 M/S HERC FINCORP LTD Ve MARKHABHAI  |07-06-2022 |DIGMISSED AS |3 to 42 10151
RAMJIBHAI SOLANK} WITHDRAWN -
891 {CT Cases/34064/2019 - [DLST02-04B370-2019 M/S HERO FINCORP LTD Vs VIRAPI 07.06-2022 |DISMISSED AS |3 to a2 10152
DIPAKBHAI [WITHDRAWN o o
B92 (T Cases/34069/2019 - |DLST02-048366-2019 M/S HERO FINCORP LTD Vs PRHALADBHAI  [07-06-2022 [DISMISSEDAS |3 te a2 10153
RAMJIBHAI THAKOR WITHDRAWN - il
893 C'I'Cases!2305012019‘/ DLST02-034471-2019 M/S HERO FINCORP LTD Vs SUMIT KUMAR 07-06-2022 COMPOUNDED 3to o0 10154
BALA}
894  |CT Cases/23049/2019 . |DLST02-034439-2019  |M/S HERQ FINCORP LTD Vs MANOC) BAIRWA [07-06-2022 [COMPQUNDED  [3to 54 10155
895 [CT Cases/23045/2019 ~ |DLST02-034435-2015  [W/S HERO FINCORP LTD Vs RAMHARI 07-06-202Z2 |COMPOUNDED [3Lo 60 10156
BRIJLAL _ _
B96  |CT Cases/23040/2019 | DLST02-034456-2019  |M/S HERGC FINCORP LTD Vs PRINTU SOHAN [07-06-2022 |COMPGUNDED  |3to 60 10157
i LAL
B97  |CT Cases/23034/2012  [DLST02-034452-2019 MJS HERO FINCORP LTD Vs PRATAP SINGH |07-06-2022 |COMPOUNDED  [3to 52 10158
B9B  |CT Cases/23033/2019  |DL5702-034454-2019 M/S HERD FINCORP LTD Vs SANDEEP LAXMI [07-06-2022 |COMPOUNDED |3 to 52 10159
NARAYAN
800  |CT Cases/23032/2019 | DLST02-034446-2010  [M/5 HERO FINCORP LTD Vs SARDAR MEENA [07-06-2022 |[COMPOUNDED {3 to 52 10160
800 |CT Cases/23030/2010  [DLST02-034438-2019 M/S HERO FINCORP LTD Vs SACHIN DANA  [07-06-2022 [COMPOUNDED |3 to 60 10161
901 CT Casesf23029/2019 «~ |DLST02-034461-2019 M/S HERQ FINCORP LTD Vs RA] KUMAR * 07-06-2022 COMPOUNDED 3to hg 10162_
902 |CT Casesf23025/2010 | DLST02-034449-2019  |W/5 HERO FINCORP LTD Vs SHIVAKARAN  [07-06-2022 [COMPOUNDED  [3to 60 10163
v PABL RAM
803 [CT Cases/23024/2019_ [DLST02-034447-2019 M/S HERO FINCORP LTD Vs SALMAN KHAN |D7-06-2022 |[COMPOUNDED |3 to 60 10164
CHITA
004  |CT Cases/23022/2019  |DLST02-034453-2010 M/S HERO FINCORP LTD Vs SHUBHAM AJAD |07-06-2022 |COMPOUNDED  [3to |60 10165
905  |CT Cases/a3176/2019, [DLST02-058071-2019 M/S CAPITAL TRUST LTD Vs GOBIND 07-06-2022 |[COMPOUNDED [3to 62 10166
906 [CT Cases/43208/2018 | DLST02-058062-2018  {M/S CAPITAL TRUST LTD Vs GODALSINGH  [07-06-2022 [COMPOUNDED ~ [3to 62 10167
907  |CT Cases/15974/2019 . |DLST02-027124-2019 BRIJESH BASWAL Vs NISHANT KHATTAR 07-06-2022 |COMPOUNDED [3to 148 110168
908 [CT Cases/43209/2019  |DLST02-058081-2019 MIS CAPITAL TRUST LTD Vs AMIT KASHYAP  |07-06-2022 |COMPOUNDED |3 to 62 10169
909 [CT Cases/43235/2019_, |DL5T02-058054-2019 M/S CAPITAL TRUST LTD Vs SUMIT KUMAR  |07-06-2022  |COMPOUNDED  [3to 62 10170
010 [CT Cases/23053/2019 |DLST02-034437-2019 M/S HERO FINCORP LTD Ve JARID 07-06-2022 |COMPOUNDED [3te 48 10171
SHARAPHUDDIN
Page 44 of 87 ’
: ‘
A 5 3 i 5 y
§ t
! § !



.

- e

g

(011 TCT Cases/d620/2020  |DLST02-007079-2020  JiE ONLINE MEDIA SERVICES PRIVATE 07-06-2022  |COMPOUNDED |3 to  |262 10172
LIMITED Vs FAST CONVERSION MARKETING
SOLUTIONS PYT LTD AND ORS
v [812 [CTCases/23052/2019  |DLST02.034473:2019 M/5 HERO FINCORP LTD Vs YOUGESH 07-06.2022 |[COMPOUNDED 13to |48 10173
- | KUMAR VARMA o
913 |CT Cases/33996/2019  |DLSTO2-D48361-2019  |W/S HERO FINCORP LTD Vs BELIM 07-06-2022 |DISMISSED AG |3 ta ) 10174
a4 ABIDHUSEN WITHDRAWN
014 |CT Cases/34012/2019.,, [DLST02-048362-2019  |M/S HERO FINCORP LTD Vs BHALIYA 07-06-2022 |DISMISSED AS  [3to {42 10175
VALLABHBHA! MOHANBHAI WITHDRAWN )
815 |CT Cases/23056/2019 _[DLST02-034464-2019  [M/5 HERO FINCORP LTD Vs GANPATLAL  [07-06-2022 [COMPOUNDED  [3to 48 10176
016 |CT Cases/34044/2019  JBLST02-04B363.2010  |M/S HERO FINCORP LTD Vs DAFDA MUKESH [07-06-2022  [DISMISSER AS |3 to 42 10177
- BHIKHUBHA WITHDRAWN ) B
917 [CT Cases/28117/2010__+OLS102:036346-2010 | W/5 CAPITAL TRUST LTD VS RAVIKUMAR  [08-06-2022  DISMISSEDAS  [3t0 61 10178
_ o WITHDRAWN et
918 |cT Casesmo515/201“.yBLST02-055157-2019 M/S CAPITAL TRUST LTD Vs VEER SINGH  [08-06-2022  |DISMISSED AS |3t 66 10179
e o WITHORAWN )
519  |CT Cases/40510/2019  [DLSTO2-055160-2019  [M/S CAPITAL TRUST LTD Vs GURU SHARMA [08-06-2022  |DISMISSED AS 13 to 68 10180
WITHDRAWN
920  |CT Cases/40509/2019  |BLST02-055132-2019 MJS CAPITAL TRUST LTD Vs SANJEEV KUMAR |08-06-2022  |DISMISSED AS |3t 66 10181
—  |veErmMA WITHDRAWN e
021  |CT Cases/M0503/2019  |PLST02-055142-2019  |M/S CAPITAL TRUST LTD Vs SUNITA 08-06-2022 [DISMISSEDAS (3 to 66 10182
] ) WITHDRAWN L
9327 |CT Cases/a04B83/2010 | BLST02-055161-2019  |M/S CAPITAL TRUST LTD Vs NAFEES AHMAD [08-06-2022  [DISMISSED AS  [3to 56 10183
] - WITHDRAWN i
023 |CT Cases/27824/2019,  |DLST02-038363-2018  |M/S CAPITAL TRUST LTD Vs RAKESH 08-06-7022 |DISMISSED AS  [3to 68 10184
g WITHDRAWN
824 |CT Cases/404B1/2019  |DLST02-055168-2010  |M/S CAPITAL TRUST LTD Vs DANISH 08-06-2022 |DISMISSED AS |3 to 64 (10185
ot o WITHDRAWN )
025  |CT Cases/dD479/2019 | BIST02-055173-2019  |M/S CAPITAL TRUST LTD Vs SANJAY 08-06-2022 [DISMISSEDAS (3 to 64 10186
WITHDRAWN
926  [CT Cases.rz7830;2013//’m.sr02-033341-2019 WS CAPITAL TRUST L7D Vs VIKRAM SINGH [08-06-2022  [DISMISSED AS |3 to 70 10187
B WALIA - WITHDRAWN
927 [CT Casesf27813/2018  |DLST02-038193-2019  |M/S CAPITAL TRUST LTD Vs KUSHMA DEVI  [08-06-2022  [DISMISSEDAS 13 to 64 10188
. ) WITHDRAWN o e
028 |CT Cases/40469/2019  IBLST02-056175-2019  |M/S CAPITAL TRUST LTD Vs ZAMEEL 08-06-2022 |DISMISSEDAS [3te |68 10189 {
~ WITHDRAWN o B
029 ICv Casesl27811!201\‘3/'[')LST02-038192-2019 M/S CAPITAL TRUST LTD Vs SALMA 08-06-2022 |DISMISSEDAS (3 to 64 10190
: o WITHDRAWN _
930 |CT Cases/27825/2019,_ADLST02-038364-2019 |M/S CAPITAL TRUST LTD Vs SUMAN LATA  [06-06-2022  [DISMISSED AS 13t b4 16191 1
WITHDRAWN

Page 45 of 87

femfori

Remarks

13



MGI

931 ' |CTCases/27795/2019  |DLST02-038223-2019 M/S CAPITAL TRUST LTD Vs BABLI 08-06-2022 |DISMISSED A5~ |3 to 68 10192
_ WITHDRAWN e
932  [CT Caces/27793/2019 | DLST02-038209-201%  |M/S CAPITAL TRUST LTD Vs ANUP KUMAR _ |08-06-2022  |DISMISSED A5 |3 to 68 10193
ol WITHDRAWN ' N
933 [CT Cases/27786/2019 A rLST02-038370-2019 M/S CAPITAL TRUST LTD Vs RAMESH CHAND [08-06.2022 |DISMISSED AS |2 to 64 10194
WITHDRAWN i
034  |CT Cases/27821/2019  |BTST02-038355-2019 M/S CAPITAL TRUST LTD Vs PINTU 08-06-2022 [DISMISSED AS  [3to 64 10195 j
el WITHDRAWN T
835 |CT Cases/2 1274/201gv,ar_f.mz-oaze?g-zmg M/S HERO FINCORP LTD Vs INDERJEET 08-06-2022 [COMPOUNDED  [3to 136 10196 I
SINGH KHANUJA X
936 [CT Cases/21275/2019  [DLST02-032678-2013 M/S HERO FINCORP LTD Vs INDERJEET 08-06-2022 {COMPOUNDED [3to 142 10197 !
1 SINGH KHANUJA
937  ICT Cases/27B12/2019  |DLST02-038197-2019 MJS CAPITAL TRUST LTD Vs PRAMOD 08-06-2022 |[DISMISSEDAS [3to 60 10198
| WITHDRAWN
938  |CT Cases/1337/2018 __IDLST02-003783-2019 MP RUNGTA Vs ALM BIOTECH CITY PVT LTD [09.06-2022 [DISMISSED AS |3 to 162 10199
WITHDRAWN
039  |CT Cases/2665/2019 (DL ST02-007138-2019 UMILA RUNGTA Vs INTERNATIONAL LAND  [09-06-2022 |DISMISSED AS |3 to 122 10200
DEVELQUPERS PVT LTD AND ORS WITHDRAWN
940  |CT Cases/2661/2019 \/151_5T02-007137-2019 UMILA RUNGTA Vs INTERNATIONAL LAND  {09-06-2022 |DISMISSED AS |3 to 122 10201
DEVELOOPERS PVT LTD AND QRS WITHDRAWN : ~
941  [CT Cases/4377/2019 \/EIT_STUZ-{H 1878-2019 URMILA RUNGTA Vs INTERNATIONAL LAND [00-06-2022 |DISMISSED AS |3 to 124 10202
DEVELOPERS PVT LTD WITHDRAWN n
942 |CT Cases/4378/2019, _~|BL5T02-011879-2019 URMILA RUNGTA Vs INTERNATIONAL LAND [09-06-2022 |DISMISSED AS |3 to 122 10203
DEVELOPERS PYT LTD AND QRS WITHDRAWN
943  [CT Casesf10085/2018. |BrST02-016824-2010 URMILA RUNGTA Vs INTERNATIONAL LAND [09-06-2022 |DISMISSED AS |3 to 122 10204
e DEVELOPERS PVT LTD AND ORS WITHDRAWN ,
944  [CT Cases/10084/2019 _pL5T02-016825-2019 URMILA RUNGTA Vs INTERNATIONAL LAMD [09-06-2022  |[DISMISSED AS |3 to 120 10205
: DEVELOPERS PVT-LTD AND QRS WITHPRAWN | ) o
945  |CT Cases/135/2019 DLST02-000497-2019 M/S GLADIOLUS FINANCE CONSULTANTS  109-06-2022 |DISMISSED AS |3 to 186 10206
~ PVT LTD Vs ALM INFOTECH CITY PRIVATE WITHDRAWN
B LIMITED AND ORS
946  [CT Cases/1796/2019 DLST02-004818-2019 M/S GLADIOLUS FINANCE CONSULTANTS  [09-06-2022 [DISMISSED AS |3 to 146 10207
PRIVATE LIMITED Vs INTERNATIONAL LAND WITHDRAWN
DEVELOPERS PRIVATE LIMITED i
947  |CT Cases/178/2019 DLST02-000534-2019 GLADIOLUS FINANCE CONSULTANTS PVT  [09-06-2022 |DISMISSED AS |3 to 182 10208
LTD Vs INTERNATIOMAL LAND DEVELOPERS WITHDRAWN
PVT LTD AND ORS
948  [CT Cases/1339/2019 /ﬁLSTO2-003796-2019 URMILA RUNGTA Vs INTERNATIONAL LAND [09-D6-2022 |DISMISSED AS |3 to 132 10209
DEVELOPERS PRIVATE LIMITED WITHDRAWN
949 |CT Cases/1338/2019 ___IDLST02-003793-2019 URMILA RUNGTA Vs INTERNATIONAL LAND [09-06-2022 |DISMISSED AS |3 to 146 10210
DEVELOPERS PVT LTD WITHDRAWN
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CT Casesf17381/2018  |DLST02-037188-2018 M/S GALDIOLUS FINANCE CONSULTANTS  [09-06-2022 [DISMISSED AS  [3to 234 10211~
PVT LTD Vs ALM INFOTECH CITY PRIVATE WITHDRAWN
LIMITED AND ORS L
951 - [CT Cases/17380/2018  |DLST02-037187-2018 MJ5 GLADIOLUS FINANCE CONSULTANTS  |09-06-2022 |DISMISSED AS |3 to 222 10212 : :
7 PVT LTD Vs INTERNATIONAL LAND WITHDRAWN Frforst
DEVELOPERS PVT LTD _ lemarks
052 |CT Cases/478/2019 DLST02-001650-2619  |MP RUNGTA Vs ALM INFOTECH CITY PVT LTD[09-06-2022 |DISMISSED AS |3 to 182 10213
~ . WITHDRAWN o
053 |CT Cases/3246/2019 DLST02-008919-2019 MJS GLADIOLUS FINANCE CONSULTANTS  [09-06-2022 |DISMISSED AS  [3to 154 10214
-~ . |PRIVATE LIMITED ¥s ALM INFOTECH CITY WITHDRAWN
PRIVATE LIMITED AND ORS 3
954  |CT Cases/3249/2019 A DLST02-003369-2020  [MP RUNGTA Vs ALM INFOTECH CITY 00-06-2022 |DISMISSECD AS |3 to 146 10215
PRIVATE LIMITED AND ORS WITHDRAWN i
955  |CT Cases/9329/2019 ‘.// DLST02-014107-2019 STATE BANK OF INDIA Vs ABHIMANYU 10-06-2022  |DISMISSED IN 3to 70 10216
DEEAULT
956  |CT Cases/9328/2019 BLST02-014106-2019 STATE BANK OF INDIA Vs RADHA KRISHNAN [10-06-2022  |[DISMISSED IN 3to 70 10217
~ v _{NAIR DEFAULT ]
957  |CT Cases/9327/2019 _~DLST02-014108-2019 STATE BANK OF INDIA Vs RINKU SINGH 10-06-2022 |DISMISSED IN 3to 68 10218
DEFAULT
958  [CT Casesfgszalzom\_ DLST02-014109-2019  |STATE BANK OF INDIA Vs TARA CHAND 10-06-2022 |DISMISSED IN 3to 72 10219
' DEFAULT
950 |CT Cases/4625/2020~7 |DLST02-006975-2020 NATHI RAM Vs RAJESH PAL 10-06-2022 |COMPOUNDED |3 to 114 10220
960 |CT Cases/9322/2019\- |DLST02-014110-2019 STATE BANK OF INDIA Vs RAM KUMAR 10-06.2022 |DISMISSED IN 3to 76 10221
DEFAULT
961 |CT Cases/1683/2018 . | DLST02-000373-2018  |M/S HERO FINCORP LTD Vs NEWGEN 10-06-2022  |DISMISSED IN 3to 186 10222
SPECIALITY PLASTICS LIMITED AND ORS " |DEFAULT L o
962  |CT Cases/37580/2010-, [DLST02-052264-2019 /5 HERO FINCORP LTD Vs SAJID SALIM 23-06-2022 |DISMISSED AS |3 to 54 110253
TAMBOLI WITHDRAWN
963 ——CF-Casesl4l47201 84/ | DIST02-028817-2018 | LIMIT, 25-06-2622- -~ BiSMFSSEB—lN—“-'ﬂ‘tO—*"'**"Wﬁ"* Y
DEFAULT
064 CFCIsE AU TI20IEY . [DLG102-0288 I-20 18—t/ S NPR-PIRANCELIMITE Tl |25-06-2022 |DISMISSED IN 3t '-uas-—@—&ee-za—-
DEFAULT
965 _ |CT CaseslA093/2018 | DLET02-0208E 272018 M NPR-FINMANGELIMITED Vs HAMA 25062032 |DISMISSERIN—13-t0-——{6 £f}-110226- —
DEFAULT
966 |CT Caseq14103 2018 [NST07-038513-2018 |1/ PR EINANCE LIMITED Vs PRADEEP 25-06-2022 __ |DISMISSED IN 3 to 12070777 _
: PRASAD DEFAULT !
067 |CT Cases/27836/2019,, IDLST02-036295.2010 AGDISH CHANDER SURI Vs INTERNATIONAL [25-06-2022 _[DIR 3 to 182 - mI10238 !
—~ DIAM EXPORTS AND ORS (’9
068 g_gasgsugiihao-lravé‘aswe-&aea SINGH,_|25:05-2022 _|DISMISSEDIN___|3 VLT X YT
T __ ] DEFAULT !




MGIF, .. ...

09 |CT Cases/128/2019 DLST02-000483-2019 PRAVEEN BHUSHAN GUFTA Vs SAHIL GUPTA[25-06-2022  [DISMISSED IN 3to 146 [10230
AND ANR DEFAULT \
(570~ —~|cT-GasesA6A614/201 6_ |DLSI02-001725-2016-  —{DK-ENTERPRISES Va NARESHELMAR - [22-06:2022 _|POCONSIGNEB—3to— - 222 (P 138231
971 [CT Cases316352019 BL5T02-044564-2019 ]ws HERO FINCORP LTD Vs THUNGA  |27-06-2022 [COMPOUNDED  |3to 58 10232
ATVANT
572 |CT Cases/t0976/2019  |DEST02-018281-2019 M/5 SURYA ROSHNILTD Vs GH 77-06-2022 |[COMPOUNDED  [3to 104 10233
THARACHAND L e
873 [CT Cases/4910/2020  _{BLST02-009026-2020 M5 HOLIDAY TRIANGLE TRAVEL PVT LTD Vs [27-06-2022  |DISMISSED IN 3to 134 10234
PRAVEEN KUMAR DEFAULT
074——|CTCosts/6812017— £ DL5T02-600416-2017— - |M/SFITIEE LTD Vs PRASHANTH ANANTH 27-06-2022 gésmiss?nm— “—Ste——[316( p 10235
FAUL
975 [T Casesnaslgfzolsl//mswmzz706-2019 EPIMONEY PRIVATE LIMITED Vs LALAZ MINI [28-06-2022  [DISMISSED IN 3to 172 10236
PUNIAB AND ORS DEFAULT B
976 |CT Cases/11297/2019 |©18T02-018585-2019 EPIMONEY PVT LTD Vs HAK ENTERPRISES  [28-06-2022  |DISMISSED IN Jto 166 10237
e AND OR DEFAULT
G577 |CT Cases/11304/2019  [PEST02-018693-2019 EPIMONEY PVT LTD Vs M/5 UNIQUE 28.06-2022  |DISMISSED IN 3to 206 10238
CORPORATION AND ANR DEFAULT . .
578 |CT Cases/13618/2019  [DL5T02-022723-2019 EPIMONEY PRIVATE LIMITED Vs SAFFRON  (28-06-2022  [DISMISSED IN 3to 178 10239
" RESTAURANTS AND ORS DEFAULT ) B
979  |CT Cases/13617/2019 / DLST02-022719-2019 EPIMONEY PRIVATE LIMITED Vs S DK 28-06-2022  |DISMISSED IN 3to 188 10240
o ENTERPRISES AND ORS DEFAULT .
980  |CT Cases/641/20017  * [DLST02-000497-2017 SHALIMAR PAINTS LIMITED Vs SRI 28-06-2022 |COMPOUNDED  [3to 202 10241
MEENAKSHIAMMAN ELECTRICALS AND
HARDWARE AND ORS
981 CTCases/A140p02D0 — | DLET02-005553-2020—AHLGOM-RARRRS-IVA-LTD-V5-MS-SHREE 29.06.2022 __ IDISMISSED IN 3in 96 @m@
-~ PRINTING ANDTPACKAGE DEFAULT N
087 |CT Casesi2554/2019 _JPLST02-003910-2019 M/S CAPITAL TRUST LTD Vs MINA 39.06-2022 |COMPOUNDED |3to 76 10243
983 |CT Cases/3203/2018 DEST02-024498-2017 /5 HERO FINCORP LTD Vs VIJAY EKNATH  |30-06-2022  [DISMISSED IN 3to 66 10244
] UBALE DEFAULT o
984 |CT Cases/14915/2018 __[BC5T02-029872-2018 M/5 HERO FINCORP LTO Vs AJAZ PASHA A [30-06-2022 tsmsgin AS  [3to 54 10245
WITHDRAWN
585 |CT Cases/3240/2020 | DLST02-003369-2020  |LOANTOP CREDIT PRODUCTS PVT LTD Vs 30-06-2022 |ABATED Ito 78 10246
CHARUSHEELA TULASHIRAM WANKHEDE _ - o
986  |CT Cases/3252/2020  |DEST02-003367-2020 _OANTOP CREDIT PRODUCTS PVT LTD Vs [30-06-2022  [ABATED Ito 78 10247
. A GANESH RAMASWAMAY IVER o
087 |CT Cases/4521/2020 /Bwroz-onsssa-zozu M/S ABE FREFGHT INT PVT LTD Vs EMD 30-06-2022 |DISMISSED IN 3to 124 10248
SCAFFOLDING INDIA PVT LTD AND ORS DEFAULT _ _
988  |CT Casesf1520/2020 /05702-006357-2020 TS ABF FREIGHT INTERNATIONAL PVT LTD [30-06-2022  [DISMISSED IN 3to 106 10249
e Ve MOHD YUSUF DEFAULT
080 |CT Casesi4336/2020 A -{DLST02-006065-2020 M/S IMAGING SYSTEMS Vs M/S SMART PACK |30-06-2022  [DISMISSED IN 3to 146 10250
AND ANR DEFAULT
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990 |CT Cases/3863/2017 DLST02-004461-2017 M/S HERC FINCORP LTD Vs SUNNY GAUTAM [30-06-2022 |DISMISSEDAS 3 to 72 J10251 ’
WITHDRAWN Lk
991  |CT Cases/3865/2017 DLST02-004460-2017  |M/S HERO FINCORP LTD Vs NAND LAL 30-06-2022 |DISMISSEDAS |3 to 14 _Jozs2
- GAMETI WITHDRAWN "1
992  {CT Cases/3867/2017 \/dmoz-ooaass-zou M/S HERO FINCORP LTD Vs KARISHAN JAi |30-06-2022 |DISMISSED A5 |3 to 78 10253 awforai
BHAGWAN WITHDRAWN _ emarks
993 |CT Cases/3871/2017  _|BIST02-004454-2017 M/S HERQ FINCORP LTD Vs RA] KUMAR 30-06-2022 |DISMISSED A5 |3 to 74 10254
= . WITHDRAWN )
994 ICT Cases/13764/2018, _[PC5792-028250-2018 M/S HERO FINCORP LTD Vs NEW AGE FALSE [08-06-20222 |COMPOUNDED |3 to 270 10255
CEILING PVT LT( & ORS )
995  [CT Cases/36836/2019  |DL:ST02-051588-2019 M/S HERO FINCORP LTD V5 SAVSANI 10-06-2022 |DISMISSED IN 3to 214 10256 13
. JAYESHBHA! B B DEFAULT . _
996  |CT Cases/3216/2020 IDUST02-003526.2020 [M/S HERO FINCORP LTD Vs M/S HARE  |01-07-2022 |COMPOUNDED |3 to 140 10257
. KRISHNA FABRICS AND GRS o o
997  [CT Cases/1327/2020_..-|DLST02-000142-2020 VELOCITY QPTICS PVT LTD Vs SHAHZAD  |01-07-2022 [COMPOUNDED |3t 174 10258
MOGSA AND ORS .
28— EF-Coses 3402619 BESTOZ-0699 112010 MAHENBER-Vo-PURAN-EHAND £1-07-2022. - DISMISSED 310 _uﬁ@lﬂ;‘lﬁﬁr
989  |CT Cases/d360/2020 DLST02-006166-2020 M/S HERO FINCORP LTD Vs M/5 DASMESH  [01-07-2022 |COMPOUNDED |3 to 180 10260
B AIR CONDITIONING ENGINEERS PVT LTD
AND ORS o
1000 [CT Cases/4109/2020 , __{BC5T02-005316-2020 GEM GRANIMARMO PVT LTD Vs X NINE 01-07-2022 |COMPOUNDED |3 to 136 10261
DEVELOPERS PVT LTD -~ o
1001 |CT Cases/9805/2019__~{DL5T02-015849-3019 M/S PVR LMITED Vs M/S ALLURE 01-07-2022 |COMPOUNDED [3to 214 10262
___ |TRAVELSEVA SERVICE PVT LTD AND ORS i
1002 |CT Cases/17866/2019  |pEST02-029827-2019 'CARS 24 SERVICES PRIVATE LTD Vs 01-07-2022 |COMPOUNDED |3 to 74 10263
v SHOBHA HARMAZ SIDDIQUI o _ )
1003 [CT Cases/17874/2010 _|pr5T02-029827-2019 CARS 24 SERVICES PRIVATE LTD Vs 01-07-2022 |COMPOUNDED |3 to 94 10264
- ol MAHESH ATTHA -
1004 [CT Cases/17766/2019,  |DLST02-020651-2019 M/S LOTUS SREE FILCO PVT LTO Vs SAGAR  [04-07-2022  |DISMISSED IN 3to 66 10265
v LAXMAN DHONE _ DEFAULT ) L
1005 |CT Cases/19724/2019  |DLST02-031570-2010  |EPIMONEY PRIVATE LIMITED Vs M/S 04.07-2022 |DISMISSED IN Ito 152 10266
e NUCLEAIR RETAIL AND ANR DEFAULT
1006 (CT Cases/17795/201% | DLST02-029870-2019  [M/S LOTUS SREE FILCO PVT LTD Vs MANISH [04-07-2022  |DISMISSED IN 3to 66 10267
- VAIDYANTH THAKUR o _|DEFAULT o
1007 |CT Cases/17776/2010  |DL5702-020885-2019 M/S LOTUS SREE FILCO PVT LTD Vs SWAPNIL[02-07-2022  [DISMISSED IN 3to 56 10268
I MISHRA DEFAULT )
1008 |CT Cases/17767/2019 _LO(ST02-020890-2019  [M/S LOTUS SREE FILCO PVT LTD Vs NAV 04-07-2022 |DISMISSED IN 3to 66 10269
il KANT RAY DEFAULT
1008 [CT Cases/17768/2019__DLST02-020889-201.9 M/S LOTUS SREE FILCO PVT LTO Vs JANG  [04-07-2022  |DISMISSED IN 3to Ias 10270
SHER SINGH DEFAULT ,
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D16 TG o i7 76573010 | DLST02.020006-2019 | M/S LOTUS SREE FILCO PVT LTD Vs CHINTAN[DA-07-2022  [DISMISSEDIN  j3to 166 10278 !
DHARMENDRABHAI BHAVSAR DEFAULT .
1011 [CT Cases/17772/2010 | DLST02-029887-2019  [M/S LOTUS SREE FILCO PVT LTD Vs D4.07-2022  |DISMISSEDIN  [3te 166 10272 :
v ' MUSAMMIL P P DEFAULT i ]
1012 |CT Cases/L7774/2010  |DL5T02-029884-2019 M/ LOTUS SREE FILCO PVT LTO Vs 04-07-2022 |DISMISSEDIN  [3to  [66 10273 i
v SUBRAMANI M R DEFAULT o
1013 |CT Casee/17810/2010  [PLST02:026876.2018 | M/S LOTUS SREE FILCO PVT LTD V5 SANJAY [04-07-2022  [DISMISSED N (3to |66 10274
] KUMAR MISRA o DEFAULT |
1074 |CT Cases/5055/2020 _{DLST02-008080-2020 |M/5 BRITE NEON SIGNS PVTLTD VS M/S  104-07-2022 COMPOUNDED  [3to 114 10275
- BODYCARE
1015 |CT Cases/17815/2019 _|L5102:029875-2019  [M/S LOTUS SREE FILCO PVTLTD Vs 04.07-2022 |[DISMISSEDIN  [3to 66 10276
GANESAN K DEFAULT B
1016 [CT Cases/17813/2019 _ [B[ST02-020874-2019  [M/S LOTUS SREE FILCO PVTLTD Vs KRISHNA|04-07-2022 [DISMISSEDIN ~ [3to |66 10277
' MOORTH! DEFAULT b P .
1017 |CT Cases/17808/2019  |PLST02-029886-2019  [M/S LOTUS SREE FILCO PVT LTD Vs ANIL 04-07-2022 |DISMISSEDIN  [3to |66 10278
A KUMAR B DEFAULT o
{1018 |CT Cases/17805/2019_[BLST02-020873-2019  [M/5 LOTUS SREE FILCO PVT LTD Vs 04-07-2022 |DISMISSEDIN  [3to |66 10279
ANIRBAN DHAR L DEFAULT o
1510 [CT CasesT1370472010  |PLST02.020892-2018  [W/S LOTUS SREE FILCO PVT LTD Vs ROHIT  [04-07-2022  [DISMISSEDIN  |3to 166 10280
r GUPTA DEFAULT o
1020 [CT Coses/17802/2019 | BLST02-029872-2019 M5 LOTUS SREE FILCOPVT LTD Vs 04-07-2022 |DISMISSEDIN  [3to |66 10281
PRAKASH RA! DEFAULT -
1021 |CT Casesri7708/2019__4DL5102-020871-2018  |MJ5 LOTUS SREE FILCO PVT LTD VS'SHIV 04.07.2022 |DISMISSEDIN  [3to |66 10282
" SHANKAR V SHUKLA DEFAULT o
1075 |CT Casesli78n7/2018  |PLST02-025683-2018 | M/S LOTUS SREE FILCO PVT LTD Vs NITIN [04-07-2022  |DISMISSEDIN |3t 66 10283
Wy KUMAR JAIN DEFAULT I
1023 |CT Cases/17844/2019  |DLST02-029882-2019  |MfS LOTUS SREE FILCO PVT LTD Vs 04-07-2022 [DISMISSEDIN  [3to 66 10284
] SURYAMANI KUMAR DEFAULT
1024 [CT Cases/17841/2019 | DLST02-029881.2019  [M/S LOTUS SREE FILCO PVTLTD Vs 04-07-2022 |DISMISSEDIN ~ [3to 66 10285
o SANDEEP KUMAR _ |DEFAULT o o
1025 |CT Cases/17836/2019  |DLST02-029880-2019  [M/S LOTUS SREE FILCO PVT LTD Vs VAIBHAY 04.07.2022 IDISMISSEDIN . [3to  [66 10286
L EKNATH BHAGAT DEFAULT o
1026 |CT Cases/17629/2019  [DLST02-029879-2019 M/S LOTUS GREE FILCO PVT LTD Vs ADITYA [04-07-2022 |[DISMISSEDIN  |3to |66 Troz87
ot DEENBANDHU MALHOTRA . DEFAULT » —
1027 |CT Cases/17826/2019  |DJ5702.029878-2019 /S LOTUS SREE FILCO PVT LTD Vs YOGESH 104-07-2022 DISMISSEDIN  [3to |66 10288
v KUMAR DEFAULT
1028 CT Cases/17823/2018 | DLST02-029877-2019  [W/S LOTUS SREE FILCO PVT LTD Vs TAPFAIL |04-07-2022 DISMISSEDIN |3 to 66 10289
] FAROODQ DEFAULT L
1020 |CT Cases/19725/2019, _|DEST02-031579-2019  [EPIMONEY PRIVATE LIMITED Vs M/S GARAVL |04-07-2022 DISMISSEDIN  [3to 188 [10290
P¢ _ ENTERPRISES AND ANR DEFAULT -
1030 |G Cases/a7a2a5720167 | DLST02-000357-2016 | M/S CAPRICOT TECHNOLOGIES PVT LID Vs [05-07-2022  [PO CONSIGNED |3 to 226 |10291
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)1132 {ET Cases/28571/2019 " IBLsT03 0400312618 © - /5 LOTUS SREE FILCO P 115 Vs VINEET | ;27 072022 " DISMISSED IN~ - 3to” 82T 1o3gs
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. . _ |DESHPANDE IpEFAULT I ol m e
134 cr Casesi28573/2019 IDLST02 -040026.2019" ~ hyer, LOTUS SREE FILCO PVT 7D Ve PATEL ‘27 072022 T IDISMISSED i " 3to 'fsz 116395
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I S S - . L A S _
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ipf_ *___ 1 _Ixumar_ | DEFAULT - i _ o
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